1 2 3

21 Youth Farmer and Health Social Welfare Society, 142.00
Distt. Yavatmal

22 Ashirwad Shaikshnik Samajik Sanskritik-Sanstha, 147
Vidya Magar, Ambejogai

23 Dnayana Shikshan Sanstha, Munglae Nivas, Distt. Latur T

24 Jogai Mata Krishi Gramin Vikas Sevabhavi, Sanstha, 142
Plot No. 5, Mandane road, Shahada, Distt. Nandurbar

2% Jogeshwari Gramin Vikas Sevabhavi Sanstha, 142
Khedgoan, Taluk Chalisgaon, Distt. Jalgaon

26 Late Bhikajirao Alies Dada Jagtap Pratishthan, 1.86
Distt. Pune

27 Lokmanya Shikshan Prasarak Mandal Vidya Nagar, .88
Distt. Osmanabad

28 Peoples Education Society, Distt. Latur Gl

2 Shri Satya Sai Sanskritik Samaijik Shaikshnik Mandal, &3t
Khedgaon Ghodgaon, Distt. Jalgaon

30 Shri Satya Sai Sanskritik Samajik Shaikshnik 142

Mandal, Khedgaon, Ghodgaon, Distt. Jalgoan

Special component plan for Uttar Pradesh

EMPOWERMENT be pleased to state:

Pradesh for development of Scheduled Caste under the special component plan and tribal sub-plan

the amount of financial assistance provided by Central Government to the State of Uttar

during the last three years, year-wise;

component plan and the tribal sub -plan in the current financial year so far and the amount remains to

the amount of financial assistance provided to Uttar Pradesh under the special

bereleased; and

13977. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of SOCIAL JUSTICE AND

TOnginal notice of the guestion was received in Hindl.
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{c) whether Government would commensurately increase the amount under the special
component plan in view of rise in SC population in Uttar Pradesh and would consider to provide the

amount to the State, by immediately releasing it

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
(SHRI D. NAPOLEON): (a) and (b)) The details of Special Central Assistance to Scheduled Castes
Sub Plan (SCA to SCSP) and Special Central Assistance to Tribal Sub Plan(SCA to TSP) released

to the State Government of Uttar Pradesh during the last three vears and current year are given

below:
(Rs.in lakhs)

Year Amount released under

SCAto SCSP SCAto TSP
2008-09 1435157 644.25
2009-10 10426.82 0.00
2010-11 16621.42 0.00
2011-12 (upto 31-8-2011) 7484.48 0.00

(First instalment)

(c) SCAto SCSP is released, to the States/UTs, on the basis of set criteria which, inter-
afa, include Scheduled Caste population of the State and percentage of Scheduled Caste Sub Plan

to the Annual Plan as compared to SC population percentage of the States/UTs.
Harassment at institute of higher learning

3078. DR. BHALCHAMNDRBA MUNGEKAR: Wil the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether students from Scheduled Castes communities face harassments in the

institutes of higher learning, particularly at the lITs, lIMs and AlIMS;

{b) whether itis a fact that some of the students from deprived sections committed suicides

in the abhove mentioned institutes; if so, the details of such casesin the last two years; and

(c) the steps taken so far to prevent harassment of deprived section students in these

institutes ?
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